
41 'Wrilun AllSWt~ BHADRA ~~ 1'9:>5' (SAKA) 42 

Withdraw .. 1 of restrittioll~ i!hJ) ~~:l on 
the movement of foreIgners lR 

Darjeeling Area 

*427. SHRI SATYAO~PAL MISH· 
RA: 

SHRI INDRAJIT GUPTA: 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether his Mini try has received 
any proposal of the Governm"!nt of W~)t 
Bengal from the Min ist ry of Tourism and 
Civil Aviation to withdraw rc trictions 
imposed by the Government in the name 
of national ecurity on the movement of 
foreigners in Darjeeling and adjacent 
areas particularly Mirik and Kalimpong ; 

(b) if so the details thereof; , 

(C) whether such restrictions have 
been imposed on foreigners for the arne 
reason in other parts of the country ; 

(d) if so, the details thereof; and 

(e) the deci ions of Government to 
withdraw restrictions impo ed ont he fore
ign tourists and save tourism in the 
State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR) : 
(a) and (b) The Department of Tourism 
have intimated that the State Government 
are interl!sted in facilitating visits by 
foreign tourists to Mirik, Kalimpong and 
the wildlife sanctuaries of the Dooars. 

(c) and (d) Under the provisions of 
Foreigners (Protected Areas) Order,] 958 
and Foreigners (Restricted Areas) Order, 
1963, ·there are restrictions on the entry 
of foreigners into border areas of Jammu 
and Ka hmir, frimachal Prade h, Uttar 
Pradesh, States and Union Territories in 
the North East, Sikkim, northern districts 
of 'Yest Bengal and Andaman and Nico
par Islands. 

(e) Under the existing structlObS 

whic:l hay! b~~n. in force for a number 
of year , for~ign tourists are being per
mitted to visit Darjeeling tOW.l a d sur
rOllnding areas for tourism on very Jib
ral basis. AS regards the suggestion 
for permittin~ visits to certain other 
place in Dlrje!ling di triet, the State 
Government have been addre~sed in July, 
1983 to examine the matter with refetellce 
to v.uious r~lJ.ted aspects and commu,li
c'ate heir ,vi.., NS for c::>nsidera.tion. 

Eti:ninltion of the ' .\111a' Menaze fro:n 

Dhanbad Coalfield Area 

*428. SHRI A.K. ROY: 

SHRI KRISHNA CHANDRA 

HALDER: 

Will the Mini ter of HOME AFFAIRS 
be pleased to state: 

(a) whether he has received the reso
lution pa$sed in Sixth Annual General 
Me..ting of Dhanbad District Coordina
tion Committee of Employees and Wor
kers Association, held at Dhanbad on 22 
and 23 May, 1983 regarding the elimina
tion of the 'Mafia' menace in Dhanb.ld 
Coalfield area; 

(b) if so, what are the reports and 
recommendations made by Raja Gopalan 
Committee 'or 1979 and Kumarmangaiam 
Commrt~ee of 1982 regarding elimination 
of 'Mafia' activities from Coalfield area; 
and 

(c) the action taken by Government 
to implement the recommendations of 
the said committees to eliminate ' 'the 
'Mafia' menace ? 

THE MINISTER OF HOME AF-
FAIRS (SHRI P.C. SETHI) : (a) to (c) 
A statement is laid on the Table of the 
House. 

[Placed in library. See No. LT 6'70/83] 

Oll'loadmg of contract 'for Do er by 
B.H.E.L. to a Polish Firm 

*429 SHRI DEVINDER SINGH 
GARCHA : Will the Mini t~r ottNDUS. 




